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Present: Shri B.S, Charya, Counsel for the applicant,
Mrs, Raj Kumari Chopra, Counsel for the
respondents, _

The learned counsel of the applicant states that he
does not wish to pursue the application and prays that the

application may be dismissed as withdrawn with liberty to
file fresh application, if so advised, Accordingly the
application is dismissed .as withdrawn with liberty to file
fresh application in accordance with law, if so advised,
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